HIGH C_URT OF CHHATTISGARH, B._ASPUR

Updated Status Report of pendmg MPs/MLAs cases for the Month of August , 2025
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% Sr.  Name of " Name of the Court Case No. Party Name Secticns Status Report received from
_ District | _ i _ b = . the concern Court
1 Bilaspur CJM, Bilaspur 2158/2015 State Vs Amitesh Rai & Others 147,427 IPC Evidence and Fixed for
- 4+ - | — — P — —+ - = - . - - 27!09!2025 —_—  ———
2 Balodatuzar | 39 ADJ 39/2025 State Vs Kishore I\.avrandge & Ors. Sectlon 153(AJ 505(‘1) 153 1)(B) 505(1) (C) Ole case
Balodabazar (Devendra Yadav (MLA) 109,120(B),147, 148, 186, 353,332 333,307,

3 Janigi-  CIM
_Champa Jar_ugur
4 Kabirdham CJM, Kawardha

435, 436, 341, 42? IPC & 3,, 4 PDPP Act,

R T R 'Section 147, 294,452,323, Uls 149 427 PG| Application u/s 173(8) CRPC

) 193 BNS on  on argument |
Criminal State of CG v Vs. As Ashok Kumar Sahu &Ufs147 148 149 109 353 332 ‘153(A) 'For the evidence of the

(Kawardha) | Case No. |Ors. 186, 188, 295, 427, 120(B), 144, 152, 440, ‘applicants and the presence of
135/2022 452, 455, 295(K) IPC & 3 Prevention of the remaining accused in
Damage Property Act relation to section 321 Crp.c.
presented by the prosecution
b VI S S —
CJM, Kawardha 1592f2025 State of C. G. Vs. Vuay Sharma & Ors. Uls 147, 186, 353 4471PC& 3 Preventlon of Fe For the e\ndence of the
(Qld (Vijay Sharma -Sitting MLA) Damage Property Act ‘applicants in relation to section
No.456/202 321 Cr.p.c. presented by the
I ! 1 L __prosecution
5 Raipur 1. District & Addition| Special State Vs. Arurpatl Tripathi & Others 420 467, 648, 471,120 B IPC and U/S 7 & Fixed for 06.09.2025
session Judge Raipur Case (Sitting MLA Kawasi Lakma) 12 Prevention of corruption Act 1988,
No.01/2024 ‘amendment Act 2018
L Ty S SR L NI A} _ I -
2. Special Judge ED 03/2023 ED Vs. 3,4 Prevention of Money Laundermg Act Fixed for 27.09.2025
(Prevention of Money 1. Devendra Singh Yadav (Sitting) 2002 '
Ioundenng Act ) Raipur 2. Chandradev Prasad Roy (Former) '
| |
' .hSEpe_cfa_Jjud_ge_ r ED OS!ZdZ/—I}Esz ;(ama—shi_aim—ma_- A 3 4 Preventlon_a‘-f\mey Launderlng Ac:t __:Fix_ed for ( 04.09.2025
_' (Prevention of Money 5 [2002 ,
IloundermgAct_lBa;pur et Sl e ok W o § W 0§ e T B
4 1% Civil judge upper Case No State of Chhatt:sgarh Vs Damrudhan 341,147, IPC ' Fixed for 11.09.2025
Class /Chief Judical 666/2025 'PUJarr and other (Ex MLA) . |
Mag:strate Gariyaband ' =
N ©e) | B & 4 . .
.5 1% Clwljudge upper ' Case No. State of Chhatt.'sgarh Vs. Ex. Govardhani 341 14? IPC | Fixed for 11.09.2025

Cfass /Chief Judical 667;'2025 ‘Manjhi and other (Ex MLA) . |'



6. JM.FC. Reyin, 391/2024 State u. Chhattisgarh Vs. Rohit Sahu ana 86, 147, 149 341 IPC * Fix for 25/10/2025

‘Gariyaband, Raipur ~ other .

Cr. C.G. State Vs. Md. Khalid and 420, 406, 467, 468 |PC Section 10 CGPDI B Rt e S p————

6 Rajnandgaon 1. Principal Distict & .
] Sessions Judge:, 04/2020 others. Act, No. 164/2021 ¥ 9iRg sy fR9iF 08,03,
Rajnandgaon 1. Madhusudan Yadav (Ex. MP) 2021 & IR wfira
<. Principal Distict & Cr, C.G. State Vs. Md. Khalid and 420, 406, 467, 468, IPC Section 10 CGPDI HEH BRI el NIy WPCR
Sessions Judge, 05/2020 Iothers‘ Act, No. 174/2021 % uiRa s fR=is 09.03.

Rajnandgaon 1. Madhusudan Yadav (Ex. MP) 2021 & WW I

3 Principal Distict&  Cr.  C.G. State Vs. Md. Khaiid and 420, 406, 467, 468, IPC Section 10 CGPDI mria BlTTe 9e e § WPCR.
Sessions Judge, 05/2021 others. Act, No. 172/2021 % wiRa amrew 1% 09.03.
Rajnandgaon 1. Madhusudan Yadav (Ex. MP) 2021 B mw Torfir

4 Principal Distit&  Cr. C.G. State Vs M. Khalid and 420, 406, 467, 468, IPC Section 10 CGPDI | vt & &7
Sessions Judge, 04/2021 others. Act,
‘Rajnandgaon 1. Madhusudan Yadav (Ex. MP)

Section 10 CGPDI | v acb &g
|

5. Principal Distict & ~ Cr.  |C.G. State Vs. Md. Khalid and 420, 406, 467 468, IPC

Sessions Judge, 02/2021 |others. Act,
Rajnandgaon 1. Madhusudan Yadav (Ex. MP)

~ b.Principal Distict&  Cr C.G. State Vs Junied and 420, 406, 467, 468, IPC Section 10 CGPDI | e/ o 2q ' 2
Sessions Judge, 06/2021 others. Act,
Rajnandgaon 1. Madhusudan Yadav (Ex. MP)
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